SLP(C) ... 2373 OF 2004
| TEM No. 28 Court No. 1 SECTI ON | VB

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Cvil)...CC2373/2004

(From the judgenent and order dated 01/04/2003 in CR 4158/99

of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF HARYANA & ANR Petitioner (s)

VERSUS

KARTAR SINGH (D) BY LRS. Respondent (s)
( Wth 1 Al for c/delay in filing SLP )( Wth Ofice Report )

Wth
SLP(C)...CC 2451/ 2004 (State of Haryana & Anr. vs. Sat Wanti & O's.)
(with 1A 1 for c/delay in filing SLP and c/delay in refiling SLP and
of fice report)

Date : 19/03/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. S| NHA
HON BLE MR JUSTICE S. H KAPAD A
For Petitioner (s)Ms. Kavita Wadia, Adv. (NP)

For Respondent (s)

UPON perusi ng papers the Court nmade the foll ow ng
ORDER

| ssue noti ce.

Tag with SLP(C) No. 16148 of 2003.

(D.P. WALI A) (JANKI BHATI A)
COURT MASTER COURT MASTER



